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No.1l42

" DETENTION iND RILnSE OF MEMJzR

The following communication dated 156.12.1994 addressed

‘to the Hon'ble Speaker, Delhi:Legislativeo assembly, “f#Fom the

Deputy Commission of Police, North West District, Delhi
was received on 16.,12,1994, ' :

"That Shri gai Bhagwan, MLA, dlongwith nis other
Supporters was detained at 10.05 AM on 16.12,1994
from opposite DDA offica, Sector-3, Rohini,

Delhi under section 65 of Delhi Policc ict, 1978,
He was mov.d to p.s, Ronini and then snifted to
P.S. &4shok vihar, (e . '

. He was rcleased at 2.30 PM, the same day
vi.e. 16.12.94 from P.S. Ashok vihar,"
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